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14.6,1994 |

@ Hon, Mr, T& Verma, J.M.
| None appeared on behalf of the agpplicant
even on second call, List this case on

22.,6.,1994 for admission,

JoMe

“1_/ 22.5,94 Hon, My Justice B,C. Saksena, V.C
Hon, Mc, K. Muthu Kumsr, Member(A)

Case called out, None &ppears for t_hé
parti2s and there is no request for’

adjournment, The O,A. 1is dismissed in

Beh

default,




